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•  For. Pepqrffnwtal.Us9., on/y;

LOK /SAUilA SECnKTAHIAT

‘Kesurne’  of woric done.by Lok Sftbha. during, tfce. Fourth Session 

oflhird Loic Sabha.

Period oF Session IStĥFcfcirupry to. 7th, May,

1963.

Nunjber of sittings   ................   w.  61

Number of sitting hours: 414 hours and *>1 minutes.

AOJOURNMENT MOTIONS

Notices received  ... 19

Brought.before the House 2

Leave refused,by the House  ....  2

Consent withheld •••  17

BILLS

A,: GOVERNMENT BILLS

(i) Introduced:

Tbe.Cenml Saleŝ Tax (Amendneotl.Bill, 1963

(2)  The Govarameot of Union. TerrLtokiaŝ BiUt  1963

(3)  The Finance: Bill, 1963

(4)  The Super Piofits Tax< Bill, 1963

(5)  The Compiileorf: Oepoait Schemes Bill, 1963



(6)  The Appropriation (Railwajrs) Bill; 1963

(7)  The Appropriation (Railways) No. 2 Bill, 1963

(8)  The Appropriation Bill. 1963

(9)  The Appropriation (Vote on Account) Bill, 1963

(10)  The Export,(Quality Control and Inspection) Bill, 1963

(11)  The Bengal Finance (Sales Tax) (Delhi Amendment) Bill.

1963

(I?'‘  The Official Languages Bill, 1963

(13)  The Appropriation (No. 2) Bill, 1953

(14)  The Institutes of Technology (Amendment) Bill. 1963

(15)  Thfr-Appropriation (Railways) No. 3 Bill, 1963

(16)  The Appropriation (Railways) No. 4 Bilh 1963

(17) The Appropriation (No. 3) Bill. 1963

(18)  The Constitution (Seventeenth Amendment) Bill. 1963

(ii) Bills passed by Rajya Sabha laid on the Tabh*

(1)  The Indian Emigration (Amendment) Bill, 1963

(2)  The Iron Ore Mines Labour vVelfare Cess (Amendment) Bill.

1963-

(iii) Select Committee  Motion for extension of time for 

presentation of Report of Select Committee adopted

Major Port Trusts Bill - Time extended upto the first day 

of the next session.

(iv) Referred to Joint Committee

The Government of Union Territories Bill, 1963*

(v) Joint Committee ' Motions for extension of time for 

presentation of Reports of Joint Committess adopted

(1)  The Constitution (Fifteenth Amendment) Bill, 1962 • time

extended upto 293 J963

(2)  The Constitution (Sixteenth Amendment) Bill, 1963  ̂time

extended upto 293 J 96S«



Tb‘ Clirisiian Maiiiage and Matrimonial Causes Bill, 1962 •

I i.'.e i\:»'tiier  udtd upto the lastda)̂ of the next session̂

, j  ŷ ommu.ce  appointment of Member,

'   ̂ i M L- Dwivcdi appointed to-the Joint Committee on the

Christian Marriageknd Matrimonial Causes Bill vide 

;:;te Shri Mule hand Dube,

<2)  Motion recommending to Rajya Sabha to nominate a member 

on  the Joint Committee on Christian Marriage and 

Matrimonial Causes Bill vice late Shri Thomas Srinivasan 

viJ opted.

l̂ pr I n/ Joint Committee presented

(1) The Constitution (Fifteenth Amendment)  Bill, 1962

(2)  The Constitution (Sixteenth Amendment)  Bill, 1963

i3> The Government of Union Territories Bill, 1963-

(viii) Evidence before Joint Committee - laid on the Table 

Joint Committee on the Constitution (Fifteenth Amendment)

Bill, 1962

(ix) Bills passed

{])  The Delhi Rent Control (Amendment) Bill, 1963 as passed by 

Rajya Sabha

2̂)  The Agricultural Refinance Corporation Bill, 1962.

(3)  The Appropriation (Railways) Bill, 1963.

(4)  The Appropriation Bill, 1963*

(5)  The Apprcpriation (Railways) No. 2 Bill,  1963

(6)  The ApfMropriation (Vote on Account) Bill, 1963

(7)  The Central Sales Tax (Amendment) Bill, 1963

(8)  The Appropriation (No. 2) Bill, 1963

(9)  The Fioaoce Bill, 1963

(10)  The Super Profits Tax Bill, 1963

(11)  The Official Languages Bill, 1963



(12)  The Bengal Finance (Sales Tax) (Delhi Amendmeat) Bill,

1963

(13)  The Appropriation (Railways) No. 3 Bill, 1963

(14)  The Appropriation (Railways) No. 4 Bill, 1963

(15)  The Appropriation (No. 3) Bill, 1963

(16)  The Compulsory Deposit Scheme Bill, 1963

(17) The Conetitation (Fifteenth Amendmeit) Bill, 1963 as re­

ported by the Joint Committee

(18) The Constitation (Sixteenth Amendment) Bill, 1963 as

reported by the Joint Committee

(19)  The Export (Quality Control and Inspection ) Bill, 1963

(20)  The Government ofUnion Territories Bill, 1963> as

reported by the Joint Committee.

(x) Bills passed by Houses of Parliament and assented to by 

the President - laid on the Table

(1)  The Indian Tariff (Amendment) Bill, 1963-

(2)  The Hindi Sahitya Sammelan (Amendment) Bill, 1963

(3)  The Representation of the People (Amendment) Bill, 1963

(4)  The Appropriation (Railways) Bill, 1963

(5)  The Appropriation (Railways) No. 2 Bill, 1963

(6)  The Appropriation Bill, 1963

(7)  The Central Sales Tax (Amendment) Bill, 1963

(8)  The Appropriation (Vote on Account) Bill, 1963

(9)  The Delhi Rent Control (Amendment) Bill, 1963

(10)  The Agricultural Refinance Corporation Bill, 1963

(11)  The Appropriation (No. 2) Bill, 1963

(12)  The Finance Bill, 1963

B.  PRIVATE MEMBERS' BILLS

(i) Introduced:

(1)  The Hindu Marriage (Amendment) Bill, 1962 (Amendment of

Section 13) by Shri Diwan Chand Sharma.

(2)  The Young Persons (Harmful Publications) Amendment Bill

1963 (Amendment of section 2) by Shri C. K. 

Bhattacharyya



(3) The Working Journalists (Conditions of Scrvicc) and Miscel­

laneous Provisions (Amendment) Bill, 1963 (Insertion of 

new êcuon 7A ) by ShriC. K-Bhattacharyya.

The Criminal Law Amendment Bill, 1963, W Shrimati T. 

Lakshmi Kanthamma.

(5‘  The Constitution (Amendment) Bill. 1Q63 (Amsudment of 

Article 368) by Shri Hari Vishnu Karaath.

(6)  The Indui:irial Disputes (Amendment) Bill, 1963 (Amendment

of Section 33) by Shri C.K, Bhattacharyya.

(7)  The Salaries und Allowances of Ministers (Amendment) Bill.

1963 (Amendment of sections 3, 4 etc.) by Shri Hari 

Vishnu Kamath.

(8)  The Disclosure of Assets of Ministers Bill, 1963 by Shri Hari

Vishnu Kamath.

(ii) Bill passed by Rajya Sabha - laid on the Table:

The Marine Insurance Bill, 1963»  Shri M.P. Bhargava.

(iii) Opinions on Bills - laid on the Table

(1)  Paper No. I containing opinions on the Hindu Succession

(Amendment) Bill, 1962 by Shri J.B.S. Bist, M.P.

(2)  Paper No« I containing opinions on the Legislative Coun­

cils (Composition) Bill, 1962 by Shri Shree Narayan 

Das.

(3)  Paper No. II containing opinions on the Legislative Coun­

cils (Composition) Bill, 1962 by Shri Shree Narayan 

Das.

(4)  Paper No. II coataiaing opinions on the Hinda Saccessioo

(Amendment) Bill, 1962 by Shri JvB5. Bisi.

(iv) Report of Joint Committee - laid on the Table:

The Marine Insurance Bill, 1963 by Shri M.P. Bhargava 

(Introduced in Rajya Sabha)

(v) Bills withdrawn

(1)  The Central Silk Board (Amendment) Bill, 1962 (Amendment 

f̂ sections 4 and 6̂ by Shri Sham Lai Saraf.



(2)  The Length of Cinematograph Films (Ceiling) Bill, 1962 hy

3hri Rameshwar Tantia.

(3)  The Child Marriage Restraint (Amendment) Bill, 1952 (Amend

ment of sections 2 and 3)  Shri Diwan Chand Sharma.

(4)  The Constitution (Amendment) Bill, 1962 (Insertion of new

Article ISSA and amen̂ ent of article 167) by Shri 

Tika Ram Paliwral.

(5) The Mines (Amendment) Bill, 1962 (ifn̂ Mdment of sections

12, 64, 66, 67, 70, 72C and 73) by Shri S.C. Samanta.

(6)  The Insurance (Amendment) Bill, 1962 (Amendment of sec­

tions SlÂ d 40C) hy Shri Indrajit Gupta.

(7) The Delhi Land Reforms (Amendment) Bill, 1962 by Shri

Naval Prabhakar.

(vi) Bill negatived

The forking Journalists (Conditions of Service) and Mis­

cellaneous Provisions (Amendment) Bill, 1963 

(Insertion of new section 7A) by ShriC. K. 

Bhattacharyya.

(vii) Bill - Debate adjourned

The Constitution (Amendment) Bill, 1962 (Amendment of 

articles 100 and 1S9) by Sliri M.L. Dwivedi.

(viii) Bill under consideration

The Delivery of Books and Newspapers (Public Libraries)/ 

Amendment Bill, 1962 (Amendment of section 2) by 

Shri C.K. Bhattacharyya.

(ix) Bill passed:

The Marine Insurance Bill, 1963» as passed by Rajya Sabha.

(x) Bill passed by the Houses of Parliament and assented to by

the President - laid on the Table ^

The Marine Insurance Bill, 1963-



t  CALLING ATTENTION ~  STATEMENTS MADE/LAID REGAai> 

ING NOTICES UNDER RDLE 197.

Subject Name of Member Name of Minister 

Date of statement

] 2 3 4

i  cijcnt in JamunaXolliery 

Vladhya Pradesh.on 15;2<63

Shri Ram Sewak 

Y adav

Shri K.D. Malaviva 

19.2.1963

UDcmployment. among, arti 

saaa and goldsmiths.as.a 

icauh of Gold Control Order.

Shri Tridib Kumar 

Ch audhuri

Shri Morarii Desai 

20.2.1963

Visit of Joint United States 

Commonwealth Air Mission 

to Jndia and the proposal of 

an -Air Umbrella' over

India*

Shri liarish 

Chandra Mathur

Shri Jawaharlal Nehru 

21.211963

4.  Proposed' federaiioa of 

Malaysia.

Shri Hari Vishnu 

Kamath

Shri Jawaharlal Nehru

22.2.1963

 ̂ F̂ursting,of.a water tank in 

the Military.lines at 

Saugar in Madhya Pradesh on 

the 14th February, 1963,

Maharaja 

B.K. Deo

Shri  Chavan 

25.2.1963

 ̂ Nationalisation of Banks.in Shri Rameshwar Shri,, Nehru

Bunna. Tantia 25.2.1963

Intrasion and firing on the  Shri Tridib Kumar 

18th F̂hrunjr̂ i9$3Lbx East-  Chandhori 

Pakistan Polieemeo in the 

MurahidabaidistEicL ‘

Shri. Mowrii Pe»aj—

27.2.1963 

Shrimali.LakahiDi N. 

27.tl968

Entry of Naga hosdles 

 ̂ through Manipur.'

Railway, accident at :AIiaJ|f

>  had station*

Shri Hem Bania

Shri Rameahwar 

Tantia

Shri J*wahti«l Nebm

2.3.1963

Shfifr Yf .Bwwwjflt. 

4.3.196S
---------------------------



1 2 33

10, , SiBo-̂Paki&taik Border Agree- . Shri Hem Baiua 

meotandreactioD o£ the 

Government of India thereto.

Sim Jawahaglal Nehru

5.3.1963

11. Talks held.by Home Miai9-  Shri S.M. Banerjee 

ter with the King of Nepal.

Shci Lai. Bahadur

SltMffl_______
7.3.19«3

12,  Delay in arrival of police 

at Delhi Town Hall,

13,  Disturbances in Kiriburu 

Iron Ore Project

14: Accident at Jarauria 

Colliery,

15̂ Concentration of Chinese 

troops in Tibet.

16, Statements made in 

Washington, by Shri B.

Patnaik, Chief Minister of Orissa, 

regarding strength of Defence forces. ,

Shri P.R. Chakra- 

verti

Shri Hari Charan 

Soy

Shri Hem Bania 

Shri Yashpai Singh 

Shri Hem Bania

17. Accidentbetween Tim- 

chi Reni Flxpress and a 

.bus.

1ft.  Crash of I.A.F. jet air 

craft on 29,3.1963 in 

New Delhi.

19, Chinese announcement re 

yarding release.of Indian 

prisoners of war.

20, Harassment of minority com­

munity in East Pakiatao.

Shri Ram Sewak 

Yadav

Shri P. Venkata 

subbaiah

Shri Raghunath 

Singh. ,

Shri Hem Barua

Shri R#M. Haiamavis 

8*8.1963

Shri R.M. Hajamavis on 

behalf of Minister of

Mines & FueL_________

1B3.1963

Shri R.K. Aialavya 

23.̂;1963"

SM Nehru

23;*. 1963

Shri Jawah.rial Nehtu

23.3.1963

Shri Sbahnawaz Khan

25.3.1963

1,4.1963

Jawaharlal Nehru

3.4,1963

Shri Dineah Sineh

3.4.1963



-2

I irinii bv Naga hasliles at Or. L M Singlivi 

a iiuUlây special on 

!1.4 1%3 near Noajan Sta

tion̂

SarJar Swaran 

13.4,1963

J2  kidnapping of seven Indian  Shri P»R» Chakra  Shrimad Lakshmi N.

Nntiooafs bv Ptikistanis 

\i iM liver Kalindi

vertir Menoa.

174.J968

unidentified  Dr, L.M. Singhvi 

t! :| s off tlie Andhra Coasts

Shri Y B Chavan 

18,4,1963

i)efence Mission despatched harder Kapur Singh 

to negotiate India s defence 

I c quire men ts-

Accidents at Mithani 

rolli<̂ry on 12-4.1963. and 

Sripur colliery on 10.4,1963.

Shri Yashpal Singh

Shri T.T, Krishoam*
- gcjLlsL---------------------
18,4.1963

Shri RrK* Malaviy 

19.4.1963

industrial licensing policy  Shri S.M . Banerjee

of the Govemroentin view

of the press.report that two

concerned Union. Ministers

Irave disagreed on the present

procedure of issuing, such

licenses* '

Proposed merger of UM.R.;  Shri P.B. Chakrt 

Irâ and Syriia, verti*

Shri J aw ah ad al Nehru

23,4.1963

Rise in price.of riceJn 

West Bengal*

Shri  Chakra- 

vefti*

Pinpsb

23.4.1963

Shri.S.K.J?«til

2Mil9€3

>  Shortfige of water snpplv in  Dr> Xt.M. ■Singfavi 

Delbi. •29,4.1963

New China news agency 

report regarding, peraeca 

t̂on. anl maltreatment of 

Chieese.intemees* .

Shri Hem Barua Shri Lai  Bahadnr 

30.4.1963



10

1 -2 -3

3L.tttdshortfalLin food  Sbri S. Hansda 

production targets during 

Third Plan period.

32* Drastic cut in pig iron quota Shri Yashpal Sinĝ 

supplied to the foundries in 

Punjabi

33  Accident in Jhaikhad 

Colliery.

Shri C.K. Bhatta-

charyya

Qr» Ram Spfahag Singh

30.4,1963

Shri  Sabramaniam

1.5.1963

Shrî R.K. jMalaviya 

3.5ul963

34.  Kidnapping of Santhals by  .%ri S, M. Baneijee

East Pakistan border

police.

35.  Crossing of Hindu families Shri P*R*

from East Pakistan into  Chakraverti

Tripura.

36. Scarcity of sugar in Punjab  Sardar Dhanna

Singh Culshan

37.  Visit of Minister of Steel  Shri Dwarkadas

and Heavy Industries to  Manferr

Austria and West Germany*

Shri Dinesb Singh

4,5.1963

Shri Dinesh Singh,

4.5.1963

Shri S,K> Patil

6.5.1963

Shri C. •Subramaniam

6.5.1963

38. Complaints by detenues of  Dr. L.M- Singhvi 

Indian origin in slave Is­

land near Colombo, regard

ing treatment meted out to 

them.

39.  Crash of an aircraft of the  Shri S.M. Banerjee 

Delhi Hying Club«

Shrî Dinesh Sinyb 

7.5.1963

Sha; Ahmed. 

7.5.1963



niSGUSSJON ON MATTER  OF  UKGKNT PUBLIC IMPOBTANCE

Subject Name of Member Date of discuBsii

Id Control Scheme  ShnPrakash Vir Shastri 5.3.1963

6.3.1963

6  DIVISIONS

No. of di'.asiORS held 48

FINANCIAL BUSINESS

A.  RAILWAY  BUDGET 

(i) Railway Budget for 1963 64 :

Subject presented on  General discussion

Budget (Railways) for 1963̂ 64 19.11963 ' 2.3.1%3

4.3.1963

5.3.1962

6.̂11963

(ii) ’ Demands > for Grants (Railways);

•Siib|«ct Discnssedon ; Voied on

1. • Demand' N«. 1 v

2. . Dcnani) Nos. 2 to 16. and lA

6.3.1963

7.3.1963

7.3.1963 

R3.1963

7.3.1963

8.3.1963



(iii) Demands, for Excess, Groats,(Railways):

12

Subject 1?re»ooted on*  Discussed on . Voted- on

Demwidfl to: Excess 

Grants ir, respect of 

Budget ’̂ îvyays) for

I960 6i-

19.2.1963  29.4.1963 29.4.1963

(iv) Demands for Supplementary Groats (Railways):

S»ii5|ect Prtsmtsd on . Ditcusaed oo1 Voted on

I  I>*ena.aii(ls for Supple 

mcftlary Grants in  rcspcct 

of Budget (Railways) for 

196̂ 63 '

Demands for Supple 

loentary Grants in respect 

of Budget (Railways) For

1963-64,

19.2.1963  28.2.1963

22.4.1963  29.4,1963

28.2.1963

29.4.1963

-B.  GENERAL BUDf̂ ET

(i) General Budget for 1963-64

Subject Presented on  General discussion on

Budget iGeneralX for 28.1.1963 12.3.1963

1963̂64. 13.3.1963

14.3.1963

15.3.1963

16.3.1963



(ii) Demands for Grants on Account (General Budget)

13

Subject Voted on

iJ, nrtnds for i"tr«nts r;n Acrciint 1963

(̂’cneral Bi>dget) for 1963-64

‘itmards for Grants (General Budget}

*;MnanJs for ̂»ranls of the 

viini sti v/Department  — -

• Subject Discassed on Voted on

(1) l‘-xte.Tial Afffcira 18.3.1963

1<).3.1%3

19.3.1‘.'63

(2) ôo,̂ and Agriculture 19.3.1963

20.3.1963

21.3.1963

21,3.1963

(3) Infonuation and 

Broadcasting

21,3.1963 

2a 3.1963

22.3.1963

(4) Education 22.3.1963

23.3.1963

23.3,1963

(5) ScientiHc Hesearcli 

and Cultural AFfaira 23,3.1963 23.3.1963

(6) Deportment of. Atomic 

Flnergy

23.3.1963

25.3.1963

25,3.1963

(7) Health 2.S.3.1963 25.3.1963

(8) Img«tion.«Dd Power 26.1.1963

27.J.1963

27.3.1963

(9) Laboar and ̂ mpIoy‘ 

meat

27.3.1963

2aa.l963

28.3.1963



1414

■ Subject ' Discuaacd OD Voted on

(10)-  Atfairs 28.3.1963

29.3.1963 

1.4,1963

1.4.1963

(11) Works, Housing and 

'lefaabilitatioii<

1.41963

3.4.1963

3.4.1963

(12) Law 3.4.1963 3.4.1963

(13) Community Development 

and Cocperatior

3.4.1963

4.4.1963

4.4.1963

(14) Defence 5.4.1963 

6,4,1̂ 63

8.4.1963

8.4.1963

(IS) Commerce, and Industry 8,4.1963

9.41963

9,4,1963

(16) Transport and Comrou 

nitations

9; 4,1963 

10,4.1963

10,4,1963

(17) Mines.and Fur.! 11.4,J963 11.4.1963

(18) Steel & Heavy 

Industries

13.4.1963 

!.■>. 4.1963

15.4.1963

(19) Economic 4 Defence 

Coordination

IS. 4.1963 

16.4.1963

16.4.1963

(20) Department of Parlia 

mentary Affairs-

16.4,1963 16,4.1963

(21) Finance 16.4,1963

17.4:1963

U4.1963

(22) Lok Sabba ^

(23) Rajya Sabba | 17.4.1963

(24) Secretariat of tbe Vicê  

President )



4v) Dematidŝ for Supplementary G>mls (Geneial):

IS

Subjcet PreseniflJ
OD

Dracussed
on

Volc'? on

Demands, for SupplemeaXaiy  21,2.1963 

ir- ;'espect of Budgel 

for 1962 63. ’

12.3.1963 12.3.1963

i\)'DemoAdŝ fot  ess< Grants (Geneial)',

î]9ect Rresented 

on

DiacUBsed

on

Volcd or.

'r̂naands. for Exccss  20̂. J963 

anls ip respect of 

tue Budget (General)

for I960 61.'

294,1963 29.4.1963

a  HALF AN-HOUR DISCUSSIONS UNDER RULE 5S

'Subject  Name> of Member Date

(1)  >'Am«BdneDt of ardcie- Shri *A,K, Gopalan 30*4̂ 1963

3IA of the CoQstitû

, lion. ____

(2)  Foodmdulicratioa.io  Shii Haii Viihnu Kamatfa l.S<19<SI3

Delhi*

(3)  RajriiaiQealary Pro  Shri fadei*’J- Malhoira 3.5.1963

ceedings on:A«I.R.



16

Q) Oath or affirmation:

9-  MEMBERS

-Name •Constituency  Stale  Laoffaage  Date od 
ofUath.  which 

________________________________________oatĥ made

1.  Shi*i Varasottamdas

Haribbai Bbil

2,  Shri Hemappa Veara 

bhajrappa Koujalgi

Dobad  Gujamt  English  23.4,1963

Belgaum  Mysore  Engliah*  3,5,1963

(\i) '■Rssiguation

•Name State CoDftii- Date of Date oCannouDce

tuency  resigna  mentintbe

tioD. House.'

Sbri U N.. Dbebar  ■ Gu.jarat  . Bajkot 21,3.1963  25i.̂l963

(iii) Leavê GrmUd

-SI.

• No. ■
Name of Member

Period for. which, leave 

grauJted/absence condoned

1,  Baja PX. Deo Bb«oj

2. Sbri U. Mutfanranalinga Thew

4.

Shri Kamal Natfa Tiwari

H. H. Maharani Vijajra Raje 

Scindia of Gwalior

8. n. 1962 to 11.12.1962

8.11.1962 to 11-12,1962 and

21. 1.1963 to 2.S. 1.1963

19.11.1962 to 5.12196"

6.8.1962  to 7.9.1962;

18.2vl963 to 29.3.1963, an J

1.4.1963 to 7.5.1963.



17

,S1.

\o.

11.

Name of Member Period for whicb̂ I eave 

graoted/absence condoned.

5hri Y.N. Singh aU.1962to 10.12.1962

i'liri R.V.G.K. Raaga Rao 12.1L1962to 11.12.1962and 

1̂ 2.1963 to 8.4.1963

>iliii Cl, ̂rian J. Kappen 27.11.1962 to 11.12.I9f.2

Shri Ananda Nanbiar 28.11.1962 to 11. la 1962

21.1.1963 to 25.1.1963 

18.tl963 to 29.3.1963 and

1.4.1963 to 7.5.1963.

Sbri A, Jayararaan 26.1L1962to 11.12.1962 and 

21.U963 to 25.1.1963.

Shri P.Rr Raniakrislinan 13.11,1962 to 11.12.1962 

21.1.1963 to 2S1.1963.

ci  ii Kcnakasabiii 14.11.1962 to 11.12.1962 

21,1.1963 to 25.1.1963.

■>*iri 1 al Shyamsbah 8.11.1962 to 11.12.1962,

21.1.1963 to 2.5.1.1963

18.2.1963 to 9.3.1963 and 

12.3U963 to 7..5.1963,

’’lin Hebendra Natfa Karjee 18.2.1963 to 17.4,1963 and

18.4.1963 to 7,.5.1963

5̂li(i A. Nesamony 18.2.1963 to 17.4.1963 and

18.4.1963 to 7.5.1963.

b̂ri Oasaratha Oeb 21.1.1963 to 25.1.1963 and 

iai.1963 to 6.3.1963

Shri Biren DntU 21.1.1963 to 2&1.1963 

18.2;1963 to 19;3.1963uand

20.5.1963 to 7.5.1963.

Shri Govind Hari Desbpand« 18.2.1963 to 5.3.1963. and

22.5.1963 to 3.5. 1963.



■ SI. 

No,
Name' of. Member

Period ioK wbick leave 

gronted/absenca condoned.

18., Shri'Muldas Bhudardas Vaishya

19.  Shri Vi|aya Bhuaban Singh Deo

20.  ShrtK.K.Warior

21.  Sbri E.K. Inbichibava

22. Sbiri Ghyasuddin Ahmed

23.  Sjin Kolia Venkaiah

24-  Shri (». Yallamanda Heddy

2f>.  Shri K- Nallakoya Thangal

26.  Shri Harish Chandra Mathor

27.  Shri'Dasaratha Deb 

2ft.  Shri R. Umanath

18.2.1968 to 14.S.1963

l&2.l9i$a to I9;3.196aand 

234;l96a to 10.4.1963

21.1.1963 to 25.1.1963 

lB.3il96a to 12.4; 1963

18.2:1963 to 17.4.1963

'30,11.1962 to 11.12.1962

21.1.1963 to 25.1.1963 and

162.1963 to 31.3.1963.

21.1.1963 to 2.5.1.1963 

18ii,1963to 12.4.1963.

21.1.1963 to 25.1.1963 and 

lft2.1963 to 12.4.1963.

2 4 1963 tolj;41963.

m4.1963 tot.5.1963

7.3.1963 to 4.S.1963.

19,11.1962  to 11.12.1962

21.1.1963 to 2.5.1.1963 and

18.2.1963 to 5.4.1963.



(iv ) Suspension;
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Si
Oate of suspen  Period for 

Name of Member  sion from the ser- which sue- 
vice of the House, pended.

:  ShriMani Ram Bagri 13.4,1963

2-  Swami Rameshwaranand  13,4.1963

Shri Hukam Chand 

Kochwai-

13,4.1963

7 days

Remaining 

period of 
the ses­
sion.

Remaining A motion for
period of  termination of
. suspension of
the ses  the member
sion.  was moved on

1.5.196o but 
its considera 
tion was post 
poned after 
some discus 
sion first on
1.S.1963 and

ID -IHnTIONS

Briefsubject Under rule  Member
Date of Decision of 
discus* the House.
SIOD.

f̂rices of asseô 

commodities*

Suspension of.sub- 

rules (2) and (3) of 

Rule 214,

 ̂ Suspension of first 

rnoviso to rule 74-

*  Suspension of pi o 

viso to rule 66.

;  Vivian Bose Com 

Tiission Report.

191  Shri Indrajit 

Gupta

388  ShriMorarji 

Desci

388  Shri R.M.

Hajarnavis

388  Shri Moratji 

Desai

342 Shri Nityanand 

Kanungo

11,12-1962.  Adopted

25. I.i963 

19, 2,1963

16.3.1963  Adopted

16.3.1963

2Z4.1963

6.5.1963

7.5.1963

Adopted

Adopted



II.  OBITUARY REFERENCES

- Name V and particulars of 

. mcmbcrahip̂

Date of 

deatii

Date on which ref 

eocb« made

I. ' Shri \4ttlchand Dube» sitting 

Member ot Third Lok Sabba.'

26v1.1963 18.2.1963

2.. Sbri B.&L Datar,.̂ttiQg

Mem'ber of the Tĥî Xok Sabha 

aid t Minister of State in the 

Ministry of Home Affairs.

13,2.1963 18.2.1963

3. . Dr» Rajendra Prasad,, ex- 

Presid«»t i>f Jndia. and Presi'ient 

of. the Constituent. Assembly of 

India.

28.2.1963 1.3.1963

4. ; Syed SuUan Ahmed,.Member 

of Central Legislative Assemblyt

27.2.1963 44.1963

S.  Shri Jai Narain Vyas,.member 

of Constituent Assembly of India 

and Provisional Parliameat.

14;3;1963 IS, $.1963

£u • Shri Chheda Lal Gupia, mem­

ber of: Second Lok Sabha«

14.3.1963 15.3.1963

12.  PANEL OF CHAIRMEN

Membên oraiiuUed Datê of nomination

1. Sbriraati Rejui Cbakxavanty

2. • Shri Surendranath Owivcdy 

3« ; Sb̂ M. Tbirumala Rao

4. . Shri R̂K. Khadilkai

5. . Dr. .'Sarojini Mahishi

20.2.1963



a papers LAID ON THE TABLE

By Goveininent 384

By Private Meiobers 2

. i  PK IITIONS

f resented, by Members 2

PMESIDENT’S ADDRESS

21

(i) President*̂ Address

Sybjcct iaid on Discussed
Motion of 

Thanks

President’s

message
on adopted on.reported on

i::;8iient's Address 20,2.1963 27.2.1963 2.3.1963

.,botl3  Houses of  18.2.̂963 

U amen L asse mbl-

21,1196,7

22̂ 11963

’ together on 18,2. 63, 25.2.1963

27.2.1963

(ii) Conduct of certain Members during the President*s

Address. ,

Name of Member 

ncf subject  who raised the 

matter.

Date on 
which iis-

cussed,

Decision of the House

interruptions  Shri Jaipal 

and walk-out by Sing|i< 

certain meinbers 

during the 

President’s.

Address.

18.8.̂963  Ŝrvasbri Bam Sewak Yadav,

19.SL 1963  Mani Ram Ba§fi,.and B«N.

19,3;J963  Mandal wore.reprimanded.by

the Speaker while.the 

House.expressed disappro­

val of the conduct of 

Swami Rameshwaranand.and 

Shri B, Singh Utiy.a* .
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16. QUESTIONS ANSWERED

(i)  Starred 1,172

(ii)  Unstarred 2,673

(iii)  Short Notice 19

17.. RESOLUTIONS

Private Members Resolutions

SI.

No.
Subject Member Date of 

discussion. ,

Decision of the 1 

House
i

1. •ConceLiradon of eco 

noroic power.

Shri Bhagwat 

Jha Azad.

7,12.1962

15,3,1963

Withdrawn, by 

leave of the 

House.

2, RegioLal disparity H. H, Mahaĉji 

Pratap 

Keshan Deo

1 15.3,1963 

13.4.1963

do

3,.Administrative 

policy in NEFA.

Shri Hem 

Barua

29.3.1963 0̂

4, Natiooalieation of 

Banks.

Shri mat

Subhadra

Joshi*

29.3.1963

13.4.1963

27.4.1963

Discussion

postponed.

5. Working of Defence 

of ludia.Act

Shri A-K-

Ĉopalan.

27,4.1963 Discussion not 

concluded-

18. STATEMENTS. BY MINISTF.IIS

SI.

No.
Subject Name of Minister Date

 ̂ Covemment business for  Shri Satya Narayan Sinha  22.2.1963 

the week commencing

2S.2.1963.
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 ̂ Subject
Nw

Name of Minister Date

1‘reighl concessions to 

export traffic.

Shri S,V. ̂ Hamaswamy 27,2.1963

3 -ncnt business for

iL‘- ..'’vi 1 oiii.iicncing

lOo.i

Shri Satya Narayan 

Sinha

2.3.1963

i  «̂vjvei‘iimeutbusiness for 

cUt Week commencing

1 2 3 1963-

Shri Satya Narayan 

Sinha

8.3.1963

ciiiu.tû business for 

the week commencing

i[>.3 196o.

Shri Satya Narayan 

Sinha /
16.3.1963

Inslances of mob violenc 

at tlie Project site of 

Kiribnni Iron Ore Project.

Shri K.D. Maiaviya 20,3.̂963

Government business for 

the week commencing

2S.3,1963.

Shri Satya Narayan 

Sinha

23.3.1963

Correcang information 

given in.reply to discus 

sion on the Demands for 

ânts of the Miaistr)9 of 

Scientific Research and 

Cultural. Affairs.

Shri Humayun Kabir 27,3.1963

Correcting, re ply given on 

1̂ .1963 to.a supplemon- 

tiby on SirQ. 414 regarding 

Credit Guarantee Scheme*

Shri Nityanand 

Kannngo

29.3.1963

Covemment business for 

.the week commencing 

1,4;1963.

Shri Satya Narayan 

Sinha

29.3-1963



2i

•SI.

-N9.
Subject Name of MSoister Date

11. Meatioa of his nain».iii 

connection, with certain 

transactions ot a. mine- 

owner operathig:in 

Orisp̂i from Calcutta. ̂

12. Govorttmeiithusajiess 

for the. we«k commen­

cing & 4.1963, ̂

Shri T̂ T. Krishnamachari

Shri Satya Narayan Sinha  6.4.1963

13, Government.business 

for thcL week commen­

cing 15.4.1963 ShrJ Satya Narayan Sinha  13.4̂1963

14. Sugar situation

15, Correcting, the.reply 

given on 3,4,1963 to 

a Supplementary on 

S.Q, 694 regarding 

low temperature carbo* 

nisation plant, at 

Kothagudam.

Shri S, K. Patil

Shci Dodda Thimmiah

17.4.1963

17.4.1963

16. Further details.of 

the. attack, by Nags 

hostiles on.âlway 

passeagar lrain on

9.4.1963.

17. GovernmentbusiaeBs 

for ithe. week commen* 

cing 22»4.1963.

Certain allegatioiijB 

madêin.tbe House, by 

Shri Mani B am Bapri 

agaiiist him on 23«3.1963.

Shrimati Lakshmi N. 

Menon

20.4-1963

Shri Satya Narayan Sinha  20.4.1963

Shri Hu may an Kabiî 22.4.1963
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S«bj«ct

IP,  (  un=; reply K'ven 

‘  to a sup-

plr.:icn!«rv on S-Q 6S4 

re>i«r.;iBa die Official 

I ani. -ise (l ê islative) 

.-sion

Name of Minisier Oau

Shri BibbudheDira 

Mishra

22.4.1963

2-\)  (m) vcv Jiuut busiucas

for Uî remaining period

.f \nr session

Shri Satya Narayan Sinba  22.4.1063

2\  ‘ii.rrcciiwg replies given 

.,n 26 3  to supple

:.!( •lijrics ou

MO j  regarding

\\orl 1 K:>ô Programme.

Dr. Ram Subhag Singh

’’n  s'ûi'ort for rice 

i v%lieat in 19̂*3 64

Shri S.K.'Palil 26.4.1963

• i  Hrrpon of Shri C K. 

•̂4phlnrv Attorney 

‘•’•lurrai anj Shri 'A. V. 

' ĵvanatha Sastri on 

' rrtain.aspects of the 

‘ i vian H ;.se Commis* 

''loi; Meport

Shri Asoke K Sen on 

behalf of Shri K-C. Reddy.

29.4.1963

24  •(‘'cgarding rcplî 

K»ven on 19,4.1963 to 

0- 9S0 regarding Ce 

ment Factory.in We«t

^̂en̂ai.

Shri Jaganoatira Bao 30.4.19«3
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-SI.̂
-No. Ŝ b}ect Name of Minister Date

-%• • Cerrecjtiiig the reply >̂ven

00 28.3.1963 to S.Q.637 

regarding, allotment of 

quarters to Government 

employees.

Shri MebrChand Khanoa  6;5.1963

26. Part I of the Repoĉi> of 

Shci C*K. Daphiary and 

SbrL A.V. Visvanatba 

Sastri on certain.Inspects 

of the Vivian Bose Com 

mission Report.

Shri Nifyanand  Kanungo  6.5.1963

27. Discussion with foreign 

dignitiries who had re° 

centiy visited India, 

Indo-Pak ialks etc.

Shri Jawaharlal Nehru LS.1963

28. Investigation of certain 

transactions of Messrs* 

Serajuddin.and Company, 

Calcutta.

Shri Jawaharlal Nehru 7,6.1963

19.  STATEMENTS BY MEMBERS

SI.

No. Subject Name of Member Date

-Certain allegations made in 

the House.by the Minister 

of Home Affairs.against the 

Praja Socialist Party on

1.4.1963.

Shri Surendranath 

Dwivedy-

8.4.1963
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 ̂ Subject
.0

Name of Member Date

:  ' laiifying his position in 

regard  to the  payment 

of rent to the ̂ overament 

for the WorFd Agricukure 

Fair held.at New Delhi in 

] 9S9 60. '

Dr. Paajabrao S. 

Deshmukh.
8.4.1963

« ertairi allegations made in 

the liouse.by the Minister 

of Home Affairs.against 

the Communist Party on

1:4.1963.

Shri A-K. Gopalan ia,4.1963

'  ATTORtHEY GENERAL TAKING PART IN DEBATE IN THE HOUSE

'•ame of the Attorney General Subject Date

Shri Daphiary The Compulsory Deposit 

Scheme Bill, 19f>3. 29.4.1963

i  ANNOUNCEMENTS BY SPEAKER/DEPUTY SPEAKER

Subject Bŷ whom Date

Preeedure rê diog 

amendmeBtft*%

SpMktf 20.2.1963

29=5-63/20.'




